REPORT OF MCZMA

SUB: Hon’ble National Green Tribunal matter - Adv C.G. Patil
Versus The Member Secretary, MCZMA

REF: 1) Hon’ble NGT orders dated 3.5.2023 and 4.3.2023

2) Email dated 6" April, 2024 received from National Green
Tribunal

INTRODUCTION:

The complaint/letter received was filed before Hon’ble National Green
Tribunal, Pune by Advocate Shri C.G. Patil regarding illegal cutting of
mangroves 1n an area of about 30 to 40 acres of land near bay in the coastal area
of Murud Janjira Municipal Council near Muslim Crematorium.

As per the Hon’ble NGT order dated 3.5.2023,

“Perused the report of the learned Registrar dated 12.05.2023 with
respect to a complaint/letter received from Advocate Shri C.G. Patil regarding
illegal cutting of mangroves in an area of about 30 to 40 acres of land near bay
in the coastal area of Murud Janjira Municipal Council near Muslim
Crematorium. The names of persons, who are involved in the illegal cutting of
mangroves, are not mentioned.

Prima facie, we find substance in the complaint and allegations made
therein. Therefore, we deem it appropriate to call for a report from the Member
Secretary, Maharashtra Coastal Zone Management Authority (MCZMA) with
respect to the truthfulness of this complaint made to us, which shall be verified
afier visiting the spot by the responsible Officers of MCZMA.

This report shall be submitted by the Maharashtra Coastal Zone
Management Authority (MCZMA) within a period of four weeks”

Now, the Hon’ble NGT vide order dated 4.3.2024 has directed that, “We
direct the Registry sent a letter to the Member Secretary, Maharashtra Coastal
Zone Management Authority (MCZMA) to appear in person before this



Tribunal and show cause as to why the report has not been submitted to us, as
directed’

SITE VISIT:

Taking into consideration the Hon’ble National Green Tribunal Order dated
3.5.2023 and 4.3.2024, a site visit was conducted on 18" April, 2024 at 10.30
am. Officials from the MCZMA, Mangrove Cell and State Forest Department,
Office of the Collector, Raigad, Murud Janjira Municipal Council, MPCB,
Police Department, representatives from TILR office were present for the said
site visit. List of officials present during the site visit is enclosed as Annexure I

OBSERVATIONS OF THE SITE VISIT:

1. The site 1s located within Murud Janjira Mimcipal Council, along
Yashwant Kharbandhara on the bank of creek next to the Muslim
crematorium near Ekdara Bridge, Murud.

(Latitude- 18.318052 and Longitude- 72.965693)
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Google image — Arrow showing dumping on mangroves

2. The site is accessible from the kharbandhara cum small non-tar road.
Along the bandhara, stunted growth of dense mangrove is observed on
creekward and landward side (site of reference, S.No. 39/1) of the said
bandhara. There are channels below the said bandhara for ingression of
creek water into mangroves area at various locations.
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Mangrove species Rhizophora mucronata, Avicennia marina, Bruguiera
cylindrical, Ceriops tagal were common with the associate species of
Acanthus ilicifolius, Salvadora persica etc. are observed during the visit.

. Dumping of the murum was observed in mangrove vegetation along the
landward side of the bandhara in S.No. 39/1. Area of dumping is around 1
acre as expressed by the TILR officials and Revenue officials. Further,
they have informed that the mangroves area along the bandhara is around
10 Ha which 1s situated in S. No. 38 and 39/1. As per rough estimate by
the TILR and Revenue officials, murum dumped is approximately 650
brass covering the area of around 1 acre at the site.

. As per the 7/12 extract, the S. No. 38 and 39/1 1s Government Khajan
land and allotted to fishing community for fishing related activities.
Currently, both the survey numbers are covered by the mangrove
vegetation. As per the approved Coastal Zone Management Plan under
CRZ Notification, 2019, the subject land is mangrove land and categories
as CRZ IA area.

. Forest Department officials informed that the mangroves on the subject
land 1s currently under the jurisdiction of the Revenue Authorities under
Environment (Protection) Act, 1986. The site visit report submitted by the
Range Forest Officer, Mangrove Cell, Alibaug in February 2023 and
January 2024 was also referred which clearly mentions the cutting of
mangroves and dumping (Annexure II).

. Revenue officials informed that based on complaints received in the
matter in year 2023, immediately action was initiated based on site visit
(conducted on 25.01.2023) by Revenue Authorities to stop the dumping.
Further, penalty was served on the suspect Mr. Prakash Babu Sarpatil by
the office (Annexure I1I). Meanwhile, a FIR was lodged against the said

person in the local police station (Annexure IV). The authorities

informed that currently, the activity of the dumping is stopped
completely.

. Team of officials during the site visit observed that though the dumping
activity 1s currently stopped, however, due to dumping in the past, the



mangrove vegetation 1s destroyed and its growth is hampered in certain
patches of mangroves.

8. The area is low lying and crucial for maintaining the storm water outflow
of the Murud area into the creek near Ekdara. Hence, maintaining the
mangrove ecosystem along the bandhara is vital. Proper maintenance of
Channels/ mori under the Kharbandhara is necessary for ensuring the
ingression of saline water into the mangroves area.

9. At the end, it is recommended that Office of Collector, Raigad and
Murud Janjira Municipal Council to immediately lift the murum which
is dumped on the mangroves. It is observed that once the said dumping
is lifted, process of natural rejuvenation of the mangroves will take
place gradually and will ensure its restoration. Underpass channels /
mori needs to be cleaned and cleared to ensure the free flow of saline
ingression of creek water into the mangroves area, this will enhance
restoration process of mangroves.

Site Photographs enclosed as Annexure V

Date: 19" April, 2024
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NCRB‘(Q"TFﬁGTWEﬂ)

L1LF.-1 (Thigpa 3901 G - 9)

Actlon taken: Since the above mformatlon reveals commission of

offence(s) u/sias mentioned at Item No. 2. (delelt HRATS: 919 %.2 H6d 99
FATYT HeAd=aY a¥lel rFaTATIH JIRTY TSTIT. ).
(1) Registered the case and took up the investigation:

(Uepvur Aiefer arfor quTaTer BT BTt Odel):
NISHA CHANDRAKANT JADHAV(I (Inspector)) / or (far)
(2) BAFLEEEName of 1.0.) (U sifd@T-am =r):

Rank (U<): No.(3.):
to take up the Investigation (&1 TuT HRUATT AfTHR f&et) or (far)
. (3) Refused investigation due to (337 HRUTHS qURT HRUYTH AHR &en):

L

or (ST arwrrgés qUTH BRI qHIR &)

(4) Transferred to P.S. ' o
TaT gﬂé’fﬂi@ maﬁm m—am g7 q‘refT'ﬂ amzn%r :na)

- District (f%’é’T) ok
on point of jurisdiction (aﬁ zésnfa?m ?5 HRY “é"\‘?ﬂﬂﬁ?f)

F.L.LR. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost. (¥
GIR THRERIAT/GEAAT ara srafel, sRIsR Aiafie sraears e 9174 el anfy
aqwamm/zaaﬂm @it U 2o fefl.)

ROAC(am afr({ 1)

14 slgnature/Thumb impression of the - =eym b ovizp vy : -4
* complainant / informant.

(TP IRERTH /@R 2upT- :zniﬁ HEl/3TaT):

,--'"”

15.Date and d"spatch to the court

r?mﬂ ma*mﬁi arle 9 d%
: T i Signature of Oft,{ cer in.charge,

Police Station "1 Sl o

CREEIINIEEE it
| Name () NISHA CHANDRAKAF
. Rank(tﬁr) I (Inspector)

R | : e No.(%.):|. PSMK8




: N.C.R.B (Ta.¥1.3m9. &)
Attachment to item 7 of First Information Report (321 Gt Jer b, © ol
sieyd): Physical features, deformities and other details of the
( If known / seen )(Herfia/amidra (ATfed argereT/difRerean) e Afdmed,
& amfor gaR duefier)) ‘

S.No.(a1.%.)| Sex Date/Year Build Height ‘Complexion Identification Mark

~(fF) . of Birth  (¥fem)  (cms.) (FM) - (s) (3NdiEan @)
i (ERISINETE NCCilG ’ |
| q¥) i o))

1 oy , ,é?fﬁrd? B &R NO
Deformities/ Teeth Hair = Eyes (@)  Habit(s) Dress Habit(s)
Peculiarities | (31) (Fx) - (waly ¢ (anTEreaT @ddl)

s o 10 . om 12 13
language  PlaceOf(@wur) . Others(wm)
/Dialect ~ Burn Leucoder Mole  Scar  Tattoo ‘
(st / Mark  ma (Rres)  (gon) (M)
) (qroieared; (D1S) o
1 o) | | |
@ 15 1 |17 L 18 19 20

These fields will be entered oﬁiywﬁ"co'mprl'aihan"t/iﬁfbﬁhéhf gives any one or
more particulars about the suspect/accused.

(ST crpIRER/ATRet oA Jerdie/ st ¢ R e srfee quetel Reard & ardle
Tl e veell STEet.) |
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Site Photographs- Annexure V
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